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Rupee Trade Arrangements

1703. SHRI D. B. CHANDRE
GOWDA: Will the Minister of COM
MERCE AND CIVIL SUPPLIES be 
pleased to state;

(a) the names of the foreign coun
tries which were in terms with Gov
ernment of India in rupee trade
arrangements;

(b) whether some of the foreign
countries have sought extension of the 
arrangements again; and

(c) if so, the names thereof and main 
features of the trade going on with 
such countries in Indian Rupees?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO- 
OPI^u^TION (SHRJ MOHAN 
DHARIA): (a) The countries with 
whom India has Rupee Trade arrange
ments are Democratic Peoples Repub
lic of Korea, Nepal, Afghanistan, 
USSR, Poland, Rumania, Hungary, 
Bulgaria, German Democratic Repub
lic (GDR) and Czechoslovakia. In ad
dition we had rupee payment arrange
ments with Egypt, Yugoslavia and 
Bangladesh, but these have come to 
an end.

(b) Yes, Sir.

(c) India's trade with seven-European 
countries i.e. USSR, Poland, Bulgaria, 
Rumania, Hungary, GDR, Czecho
slovakia and Democratic Peoples Re
public of Korea is conducted within 
the framework of Trade and Payments 
Agreements.

India's trade with seven East-Euro- 
pean countries viz., USSR, Poland, 
Bulgaria, Romania, Hungary, GDR and 
Czechoslovakia provide for bilateral 
balanced trade through a clearing 
accounts system in non-convertible 
Indian Rupee. Rupee funds are gen
erated to the credit of these countries 
through import by India and these 
funds are liquidated through purcl|Qses 
from India. India has imported many 
important commodities and capital 
equipment from these countries and 
exports both traditional and non-tradi- 
tional commodities to them.

In case of the Democratic People’s 
Republic of Korea, trade is conducted 
through annual Trade Plans, Our 
import consist of magnesia, Clinker, 
electrolytic zinc, urea, synthetic Fibres, 
suloher etc. while exports consist of 
steel Billets, jute bags, manganese 
Ore, ferro Manganese Coal etc.

India’s trade with Nepal is conducted 
in accordance with Indo-Nepal Treaty 
of Trade and transit 1971. Import and 
Export of goods from and to Nepal 
are allowed without import and export 
control restrictions provided the goods 
are either produced or manufactured 
in the respective countries, subject to




